IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :28-01-2020
Date : 28.01.2020
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9133/ |28.01. - SARAT KU COURT |Order Dtd. at
2020 020 357/20 |JENA NO. 8 [2020-01-24 No-
20 18)
9134/ [28.01.2 [ABLAPL |ASHISH COURT [Order Dtd. (Se
2020 020 - KUMAR NO. 8 [2020-01-24 at




45

46

47

48

49

50

51

52

53

54

55

56

361/20 |[NAYAK No-

20 18)

ABLAPL (Se

9135/ 128.01.2 |- C. R. c.0 COURT |Order Dtd. at

2020 020 366/20 [NAYAK ¥ INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9136/ [28.01.2 |- C. R. ¢ o. [COURT |order Dtd. at

2020 020 367/20 [NAYAK ¥ INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9137/ 128.01.2 |- BALARAM c.0 COURT |Order Dtd. at

2020 020 369/20 |SINGH ¥ INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9138/ |28.01.2 |- COURT |Order Dtd. at

2020 020 144720 [B-K- DAS 1C.0- Ioq "1 12020-01-24 No-

20 18)

WP (C) - (Se

9139/ [28.01.2 |5coc o [SATYAJIT |, |COURT |Order Dtd. at

2020 020 SAMAL ¥t INO. 8 [2020-01-27 No-
020

18)

ABLAPL (Se

9140/ [28.01.2 |- BALARAM |, |COURT [Order Dtd. at

2020 020 370/20 |SINGH ¥ INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9141/ 128.01.2 |- COURT |Order Dtd. at

2020 1020 372/20 |+ R+ DAS (C.0-lyn g 12020-01-27 No-

20 18)

CONTC- COURT (Se

9142/ 128.01.2 25352 SUBRATA c.o. Ino Order Dtd. at

2020 020 PANDA e : 2020-01-24 No-

019 22

18)

WP (C) - (Se

9143/ |28.01.2 |0 0" K. RATH, |, , |COURT Order Dtd. at

2020 020 ADV ¥+ NO. 8 |2020-01-27 No-
020

18)

_ (Se

9144/ 128.01.2 giégz/ P. K. GENE Order Dtd. at

2020 020 JENA ADV. RAL 2019-07-29 No-
2011

18)

WP (C) - (Se

9145/ |28.01.2 |jcoc’  M/S.R.P.D |, , |COURT lOrder Dtd. at

2020 020 ALEI ¥+ INO. 8 |2020-01-22 No-
020

18)

ABLAPL (Se

9146/ 128.01.2 |- COURT |Order Dtd. at

2020 1020 143720 [C- RBNA €0 lon "1 12020-01-24 No-

20 18)

28.01.2 |CRLREV M. DAS |C.0. |COURT |order Dtd. | (Se

57 [9147/




58

59

60

61

62

63

64

65

66

67

68

69

2020 |020 - NO. 7 |2020-01-22 at

807/20 No-

19 18)

CRLREV (Se

9148/ |28.01. - M. DAS c ;gURT Order Dtd. at

2020 [020 808/20 | ° s 2020-01-22 No-

19 18)

ABLAPL (Se

9149/ 128.01.2 |- 2%;?21 - COURT |Order Dtd. at

2020 020 111/20 Y+ N0, 1 |2020-01-24 No-

PAUL

20 18)

CRLMP- COURT (Se

9150/ |28.01. 1572 /2 K. K. c NO Order Dtd. at

2020 1020 MOHAPATRA |~ ° : 2020-01-24 No-
019 17

18)

ABLAPL (Se

9151/ |28.01. - R. DAS c COURT |Order Dtd. at

2020 020 37/202 [° Y+ N0, 1 |2020-01-24 No-

0 18)

ABLAPL (Se

9152/ [28.01.2 |- H. K. . COURT |Order Dtd. at

2020 [020 373/20 |BHOL ‘Y INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9153/ 28.01. - COURT |Order Dtd. at

2020 1020 257202 B+ SINGH 1C.0-1uq "1 15020-01-24 No-

0 18)

ABLAPL (Se

9154/ [28.01.2 |- H. K. . COURT |Order Dtd. at

2020 [020 374/20 |BHOL Y+ INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9155/ |28.01. - P.K. c COURT |Order Dtd. at

2020 020 131/20 [BARTK Y+ N0, 1 |2020-01-24 No-

20 18)

ABLAPL (Se

9156/ |28.01.2 |- ﬁﬁﬂzg - COURT |Order Dtd. at

2020 [020 116/20 ‘Y N0, 1 |2020-01-24 No-

MALLICK

20 18)

ABLAPL (Se

9157/ 128.01. - COURT |Order Dtd. at

2020 1020 122/20 [A-K- RANA1C.O. 100 "1 15020-01-24 No-

20 18)

ABLAPL (Se

9158/ |28.01. - JAGANNATH c COURT |Order Dtd. at

2020 020 375/20 [KAMTLA Y+ INO. 8 |2020-01-24 No-

20 18)

ABLAPL (Se

9159/ 28.01. - H. K. c COURT |Order Dtd. at

2020 [020 376/20 |BHOL Y+ INO. 8 |2020-01-24 No-

20 18)




70

71

72

73

74

75

76

77

78

79

80

81

82

CRLMC-

(Se

9160/ [28.01.2 |J5oC7 [p.N. COURT |Order Dtd. at
2020 1020 NAYAK NO. 1 |2020-01-24 No-
019
18)
_ (Se
9161/ [28.01. ?i?gg/ M. K. COURT |Order Dtd. at
2020 020 PANT NO. 8 |2020-01-24 No-
2019
18)
(Se
WP (C) -
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WP (C) -
9177/ 128.01. COURT |Order Dtd. at
8712020 020 2730/2 |D. BISWAL NO. 8 |2020-01-24 No-
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1)
[ (Se
WP (C) -
9178/ |28.01. COURT |Order Dtd. at
88 12020 020 2727/2 |D. BISWAL NO. 8 |2020-01-24 No-
020
1)
_ (Se
WP (C) -
9179/ 28.01. COURT |Order Dtd. at
8912020 020 2721/2 |D. BISWAL NO. 8 |2020-01-24 No-
020
1)
[ (Se
WP (C) -
9180/ |28.01. COURT |Order Dtd. at
2012020 020 2718/2 |D. BISWAL NO. 8 |2020-01-24 No-
020
1)
- _ (Se
91 9181/ |28.01. ngl(g)/z B. K. COURT |Order Dtd. giiﬂic at
2020 |020 PANDA NO. 1 |2020-01-24 No-
018 H-11
61)
- _ (Se
o, 9182/ [28.01. "8051(2)/2 B. K. COURT |Order Dtd. gggc at
2020 1020 PANDA NO. 1 |2020-01-24 No-
018 H-11
61)
- _ (Se
93 9183/ |28.01. 251(?/2 B. K. COURT |Order Dtd. gggc at
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61)
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9184/ |28.01. COURT |Order Dtd. at
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WP (C) - COURT
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97 9187/ 128.01.2 2014/2 S.K. c NO. 3 Order Dtd. BRANC at
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98 9188/ 128.01.2 ?gég;z M. R. c COURT |Order Dtd. at
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020
23)
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99 9189/ 128.01.2 2015/2 S.K. c NO. 3 Order Dtd. BRANC at
2020 020 PARIDA : : 2020-01-27 No-
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23)
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WP (C) -
109190/ [28.01.2 [/oo>"" [DEBENDRA |, COURT |Order Dtd. at
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R WP (C) - COURT wriT | (°©
109191/ |28.01.2 2016/2 S.K. c NO. 3 Order Dtd. BRANC at
1 [2020 020 PARTDA : : 2020-01-27 No-
020 OLD H-5
23)
WP (C) - (Se
109192/ |28.01.2 1682/2 R. K. c COURT |Order Dtd. at
2 2020 |020 MAHABHOT Y+ INO. 8 |2020-01-24 No-
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23)
T (Se
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1019193/ |28.01.2 COURT |Order Dtd. at
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19
23)
N BLAPL- (Se
109194/ |28.01.2 [ 0, " M/S.A.PAT |, COURT |Order Dtd. at
4 (2020 (020 TANATK Y INO. 1 |2020-01-24 No-
019
23)
N BLAPL- (Se
109195/ |28.01.2 73922 M/S.MOHEN c COURT |Order Dtd. at
5 (2020 (020 DRA DALAT |~ °° [NO. 7 [2020-01-24 No-
019
23)
T CRLA- CRIMI |(Se
109196/ [28.01.2 |7. 0 M.R. . COURT |Order Dtd. NAL  |at
6 (2020 |020 s BARTK Y INO. 1 |2020-01-24 APPEA No-
L 5)
___ ABLAPL (Se
10(9197/ |28.01.2 |- COURT |Order Dtd. at
7 12020 020 17270, I+ MANIRI C.O-toq "5 12020-01-24 No-
2019 5)
1109198/ [28.01.2 |[ABLAPL |[PARTHA  [C.O. |COURT |order Dtd. (Se




2020 020 - SARATHI NO. 2020-01-24 at
17166/ |DAS 23 No-

2019 5)
ABLAPL (Se

9199/ 28.01. - S.K. COURT |Order Dtd. at
2020 (020 13407/ MISHRA NO. 2 |2020-01-24 No-
2019 5)
ABLAPL (Se

9200/ [28.01.2 |- igﬁigTA COURT |Order Dtd. at
2020 (020 16976/ NAYAK NO. 9 |2020-01-24 No-
2019 5)
ABLAPL (Se

9201/ |28.01. - BALARAM COURT |Order Dtd. at
2020 (020 16859/ |SINGH NO. 2 |2020-01-24 No-
2019 5)
ABLAPL (Se

9202/ |28.01. - JAGANNATH COURT |Order Dtd. at
2020 (020 16852/ |KAMILA NO. 2 |2020-01-24 No-
2019 5)
CRLA- CRIMI |(Se

9203/ |28.01. 350/20 J.K. COURT |Order Dtd. NAL at
2020 (020 19 MISHRA NO. 1 |2020-01-24 APPEA |No-
L 6)
ABLAPL (Se

9204/ [28.01.2 |- P.K. ;gURg Order Dtd. at
2020 (020 18497/ |BARIK OLb 2020-01-24 No-
2019 6)
ABLAPL CRMIN |(Se

9205/ |28.01.2 |- P.K. COURT |Order Dtd. AL at
2020 (020 13567/ MISHRA NO. 7 |2020-01-24 MISC- |No-
2019 2 15)
ABLAPL (Se

9206/ [28.01.2 |- S.K. ;gURg Order Dtd. at
2020 (020 13814/ |[MISHRA OLb 2020-01-24 No-
2019 15)
ABLAPL (Se

9207/ 128.01. - T.R. DAS COURT |Order Dtd. at
2020 (020 13929/ |77 NO. 7 |2020-01-24 No-
2019 15)
ABLAPL (Se

9208/ |28.01. - S.K. COURT |Order Dtd. at
2020 (020 14058/ |BHANJADEO NO. 2 |2020-01-24 No-
2019 15)
ABLAPL M/S (Se

9209/ [28.01.2 |- JAYAKRISH ;gURg Order Dtd. at
2020 (020 16745/ |NA OLb 2020-01-24 No-
2019 MOHAPATRA 15)
ABLAPL (Se

9210/ |28.01. - COURT |Order Dtd. at
2020 (020 15801/ B. SINGH NO. 1 |2020-01-24 No-
2019 15)




ABLAPL (Se
9211/ [28.01.2 |- SARAT ;gURT Order Dtd. at
2020 1020 16252/ |pAsH by [2020-01-24 No-
2019 15)
ABLAPL (Se
9212/ |28.01. - S.K. ;gURT Order Dtd. at
2020 020 16228/ |SINGH Yo [2020-01-24 No-
2019 15)
ABLAPL (Se
9213/ 128.01.2 |- K DAs ;gURg Order Dtd. at
2020 1020 18521/ oin  [2020-01-24 No-
2019 15)
_ (Se
9214/ [28.01. giii;Z s. B. ;gURg Order Dtd. at
2020 |020 MOHAPATRA - 3 12020-01-27 No-
020 OLD
15)
(Se
9215/ 128.01. §g£32/ J. N. ;gURT Order Dtd. at
2020 1020 PANDA ©12020-01-27 No-
2019 22
15)
ABLAPL (Se
9216/ 128.01.2 |- ¥ as ;gURg Order Dtd. at
2020 020 18522/ oon  |[2020-01-24 No-
2019 15)
_ (Se
9217/ 128.01. S?ggsz R. B. COURT |Order Dtd. at
2020 1020 MISHRA NO. 9 |2020-01-27 No-
018
15)
_ (Se
9218/ |28.01. §§§¥§o R ;gURT Order Dtd. at
2020 1020 : ©12020-01-27 No-
15 17
15)
CRLMP- COURT (Se
9219/ |28.01. 75/202 K.C. NO. 3 Order Dtd. at
2020 020 RAJGURU 3 12020-01-27 No-
0 OLD
15)
WP (C) - COURT (Se
9220/ 128.01.2 |;0 =07 |PRASANIIT co "} |order pta. at
2020 1020 BEHERA 3 12020-01-27 No-
2013 OLD
15)
WP (C) - (Se
9221/ 128.01. 27945/ M/S.P.R.M COURT |Order Dtd. at
2020 1020 ISHRA NO. 9 |2020-01-27 No-
2019
15)
ABLAPL (Se
9222/ 128.01. - COURT |Order Dtd. at
2020 1020 19467, |[F K BARIK NO. 1 |2020-01-17 No-
2019 15)
9223/ 128.01. iig?f; A.T. ;gURT Order Dtd. ;ie
2020 1020 o1 MAYAN A 2020-01-27 o




T | | o)
CONTC- COURT (Se
1319224/ |28.01. 20442 BINOD c.o. Ino. 2 Order Dtd. CONTE |at
4 2020 020 KUMAR DAS |~ °° : 2020-01-27 MPT  |No-
018 OLD 2
[ ABLAPL (Se
139225/ [28.01.2 |- YASHOBANT |, |COURT |Order Dtd. at
5 (2020 020 19641/ |DAS Y+ No. 1 |2020-01-22 No-
2019 2)
N CRLMP- COURT (Se
131(9226/ |28.01. 31/202 H.K. BHOL |C.0. NO. 3 Order Dtd. at
6 12020 [020 R O : 2020-01-27 No-
0 OLD
2)
. CRLREV COURT (Se
139227/ |28.01.2 |~ J D c.o. o Order Dtd. at
7 12020 020 2/2020 [MUDULI o3 2020-01-21 1;)0—
N CRLMP- COURT (Se
131(9228/ |28.01. 26/202 N. SAHOO |C.0. NO. 3 Order Dtd. at
8 2020 020 : O : 2020-01-27 No-
0 OLD
2)
T WRIT
BRANC | (Se
WP (C) - COURT H at
33 23;2/ 3523(.)01. 27956/ K N SAHOO [C.0. [NO. 2 SESEEO?E; (DIVI |No-
2019 OLD STON |101
BENCH |)
)
(Se
WP (C) - COURT at
(1)4 23;8/ 3523(.)01. 29101/ K C SWAIN [C.0. [NO. 2 SESEEO?E; No-
2019 OLD 101
)
S~ CHIEF (ie
1419231/ [28.01.2 |hooon’ K K .o, |JUSTI [order Dtd. ; B
1 2020 020 o195 | [MOHANTY P lcE's  2020-01-27 181
COURT )
_ (Se
14 19232/ [28.01. Dlﬂ;‘zz;‘go B. N. c o, PR Order Dtd. ;t_
2 (2020 020 SARANGT 2 ) 2020-01-27 ©
19 101
)
(Se
14 9233/ [28.01. S?g%o P.K. GENE Order Dtd. ;z_
3 2020 (020 PATRA RAL 2019-10-25
19 101
)
WRIT |(Se
149234/ [28.01. "1029(2)/2 P. K. c o ;gURg Order Dtd. BRANC |at
4 2020 (020 070 LENKA iy [2020-01-27 H No-
(DIVI |107




SION

BENCH
)
WRIT
BRANC |(Se
9235/ |28.01. 259(3)26 PRASANJIT ;gURg Order Dtd. P(IDIVI ;z_
2020 020 oo BEHERA oop 2 [2020-01-27 il
BENCH |)
)
WRIT
BRANC |(Se
9236/ |28.01.2 "El9) " p k. COURT order Dtd. i at
2020 020 1698/2 |1 pnka NO- 2 15020-01-27 (DIVI No-
020 OLD SION 107
BENCH |)
)
(Se
9237/ [28.01.2 1219 ° u. . wo Xt Jorder ptd. o
2020 020 220172 |sanoo o |2020-01-27 e
)
(Se
9238/ [28.01.2 [(TITR" a. parTNAT FoORT Jorder prd. o
2020 020 ; K oop > [2020-01-27 e
)
WRIT
BRANC |(Se
9239/ [28.01.2 1.1 Ip x FoOR7 Jorder prd. pIvT o
2020 020 o0 ¢ MOHANTY oop 2 [2020-01-27 R e
BENCH |)
)
(Se
9240/ |28.01. gzég)/; M. K. FoOR lorder pta. o
2020 020 o C MOHANTY oon - |2020-01-27 e
)
WRIT
BRANC |(Se
9241/ |28.01. vlv§9(<7:>/; P K FoUR lorder pta. I?DIVI o
2020 020 oo /% monanTY oop - |2020-01-27 et e
BENCH |)
)
(se
9242/ |28.01. ggé?/; M. K. Fo R lorder pta. o
2020 020 °>08/2 lwonany oo: 2 12020-01-27 .
)
9243/ [28.01.2 |CRLMP- [C. K. COURT |order Dtd. (Se
2020|020 1312/2 |MALLICK NO. 7 |2020-01-27 at




018 No-
104
)
(Se
9244/ [28.01. gig%gg o k. JENA COURT |Order Dtd. ;t_
2020 020 R NO. 9 [2020-01-27 ©
18 104
)
(Se
9245/ [28.01. "fiégé; S.K. FoORT lorder Dtd. o
2020 020 201 | |BISWAL oy 2020-01-27 04
)
WP (C) - COURT wrrr | (Se
9246/ 128.01. 4973/2 |s. DASH NG Order Dtd. BRANC at
2020 020 : : 2020-01-27 No-
019 17 H-7
44)
CRLMP- COURT (Se
9247/ 128.01. 28/202 |J.P. KAR NO. 3 Order Dtd. at
2020 020 e . 2020-01-27 No-
0 OLD
44)
_ (Se
9248/ |28.01. 23%52 c o one ;gURg Order Dtd. at
2020 020 e : 2020-01-27 No-
0 OLD
44)
_ (Se
9249/ 128.01. ?gl(g)/Z P.L. COURT |Order Dtd. gggc at
2020 020 MTSHRA NO. 7 |2020-01-27 No-
020 H-7
18)
_ (Se
9250/ [28.01. 23%52 S xam ;gURg Order Dtd. at
2020 020 e : 2020-01-27 No-
0 OLD
18)
WP (C)- |P.K COURT WwRIT | (o€
9251/ |28.01. N Order Dtd. at
5020 520 1210/2 |NAYAK, NO. 3 S0 01 ar BRANC |°°
015 ADV OLD H-2 o
45)
(Se
WP (C) - WRIT
9252/ 128.01. COURT |Order Dtd. at
2020 020 1560/2 M. JATI NO. 7 |2020-01-27 BRANC o
020 H-7
48)
TRP (C) (Se
9253/ 128.01. - P.K. DAS COURT |Order Dtd. at
2020 020 21/202 |7 NO. 7 |2020-01-27 No-
0 48)
TRP (C) (Se
9254/ 128.01. - COURT |Order Dtd. at
2020 020 16/202 [5-K- SAHU NO. 7 |2020-01-27 No-
0 48)
9255/ [28.01.2 |[TRP(C) [P.N. COURT |order Dtd. (Se
2020 020 - NAYAK NO. 7 |2020-01-27 at




T 13/202 No-
0 48)
CRLMP- COURT (Se
16 (9256/ |28.01.2 1520/2 |M. BEHERA |C N Order Dtd. at
6 [2020 1020 : : : 2020-01-27 No-
019 17
48)
CRLMP- COURT (Se
169257/ |28.01.2 1520/2 IN.K. ROUT |C NG Order Dtd. at
7 12020 |020 R : : 2020-01-27 No-
019 17
48)
B _ (Se
169258/ |28.01.2 ?gég;z CHINTU c ;gURT Order Dtd. at
8 |2020 (020 SAMAL : : 2020-01-27 No-
020 19
48)
B _ (Se
16 9259/ [28.01.2 §§é§>2 CHINTU - ;gURT Order Dtd. at
9 [2020 1020 SAMAL : : 2020-01-27 No-
020 19
48)
WP (C) - (Se
1719260/ |28.01.2 1906/2 B.B. c COURT |Order Dtd. at
0 |2020 |020 MALLICK Y INOo. 7 |2020-01-27 No-
020
48)
B _ (Se
179261/ [28.01.2 ggé%>2 CHINTU - ;gURT Order Dtd. at
1 |2020 |020 SAMAL : : 2020-01-27 No-
020 19
48)
WP (C) - (Se
1719262/ |28.01.2 1903/2 B.B. c COURT |Order Dtd. at
2 2020 |020 MALLICK ¥ lNo. 7 |2020-01-27 No-
020
48)
B _ (Se
1719263/ [28.01.2 §§é§>2 P K - ;gURT Order Dtd. at
3 2020 [020 MOHANTY : : 2020-01-27 No-
020 19
48)
WP (C) - (Se
1719264/ |28.01.2 1905/2 B.B. c COURT |Order Dtd. at
4 2020 |020 MALLICK ¥ lNo. 7 |2020-01-27 No-
020
48)
WP (C) - COURT (Se
179265/ |28.01.2 1858/2 TAPAN c O Order Dtd. at
5 2020 (020 SWATN : : 2020-01-27 No-
020 19
48)
WP (C) - (Se
1719266/ |28.01.2 1908/2 B.B. c COURT |Order Dtd. at
6 [2020 1020 MALLICK ¥ lNo. 7 |2020-01-27 No-
020
48)
WP (C) - COURT (Se
1719267/ |28.01.2 1860/2 TAPAN c O Order Dtd. at
7 12020 |020 SWATN : : 2020-01-27 No-
020 19
48)
117 [9268/ [28.01.2 [wp(C)- [B.B. (c.0. |COURT |order Dtd. (Se




2020 020 1912/2 [MALLICK NO. 7 |2020-01-27 at
020 No-
48)
_ (Se
9269/ 128.01. qugég)/z TAPAN ;gURT Order Dtd. at
2020  |020 SWATN © 12020-01-27 No-
020 19
48)
_ (Se
9270/ 128.01. ?gigiz B.B. COURT |Order Dtd. at
2020 1020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9271/ 128.01. Vl\”;l(g)/Z B.B. COURT |Order Dtd. at
2020 |020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9272/ |28.01. ‘/2056(2)/2 A P SAHOO ;gURT Order Dtd. at
2020 1020 © 12020-01-27 No-
020 19
48)
_ (Se
9273/ |28.01. ?gigiz B.B. COURT |Order Dtd. at
2020 |020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9274/ 128.01. Ysé§>2 b sany ;gURT Order Dtd. at
2020 1020 ©12020-01-27 No-
020 19
48)
_ (Se
9275/ 128.01. ?gigiz B.B. COURT |Order Dtd. at
2020 |020 MALLICK NO. 7 |2020-01-27 No-
020
48)
(Se
9276/ 128.01. §§£§>2 R ;gURT Order Dtd. at
2020 1020 ©12020-01-27 No-
020 19
48)
_ (Se
9277/ |28.01. ?géiiz B.B. COURT |Order Dtd. at
2020 |020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9278/ 128.01. §§£§>2 R ;gURT Order Dtd. at
2020 1020 ©12020-01-27 No-
020 19
48)
_ (Se
9279/ 128.01. ?gég;z B.B. COURT |Order Dtd. at
2020 1020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9280/ |28.01. ?52(?/2 B.B. COURT |Order Dtd. at
2020 |020 B MALLICK NO. 7 |2020-01-27 No-

48)




WP (C) -

(Se

9281/ [28.01.2 |1 O)” |s.B. COURT |Order Dtd. at
2020 1020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9282/ 128.01. ?g£§>2 TN ;gURT Order Dtd. at
2020 020 CHODUHURY : 2020-01-27 No-
020 19
48)
_ (Se
9283/ 28.01. vlvgég)/Z B.B. COURT |Order Dtd. at
2020 1020 MALLICK NO. 7 |2020-01-27 No-
020
48)
_ (Se
9284/ 128.01. ?gégiz % RoUT ;gURT Order Dtd. at
2020 020 © 12020-01-27 No-
020 19
48)
(Se
9285/ 128.01. ?gég>2 T. ;gURT Order Dtd. at
2020 1020 PRADHAN ©12020-01-27 No-
020 19
48)
_ (Se
9286/ 128.01. ggég>2 o % MEHER ;gURT Order Dtd. at
2020 020 © 12020-01-27 No-
020 19
48)
_ (Se
9287/ 128.01. ?géi>2 T. ;gURT Order Dtd. at
2020 1020 PRADHAN ©12020-01-27 No-
020 19
48)
_ (Se
9288/ 128.01. ggé§>2 D K ;gURT Order Dtd. at
2020 1020 MAHALIK ©12020-01-27 No-
020 19
48)
_ (Se
9289/ 128.01. ?5;3;2 T. ;gURT Order Dtd. at
2020 1020 PRADHAN © 12020-01-27 No-
020 19
48)
_ (Se
9290/ [28.01. Ysé§>2 T. ;gURT Order Dtd. at
2020 1020 PRADHAN ©12020-01-27 No-
020 19
48)
_ (Se
9291/ |28.01. ?gz(g)/z CHINTU ;gURT Order Dtd. at
2020 1020 SAMAL © 12020-01-27 No-
020 19
48)
_ (Se
9292/ 128.01. §§é§>2 T. ;gURT Order Dtd. at
2020 1020 PRADHAN ©12020-01-27 No-
020 19
48)
9293/ 128.01. ggéi;; s K ;gURT Order Dtd. (ie
2020 1020 MOHANTY ©12020-01-27 a
020 19 No-




[::| | 48)
_ (Se
209294/ |28.01. §§é8>2 T. ;gURT Order Dtd. at
4 12020 (020 PRADHAN ©12020-01-27 No-
020 19
48)
R _ (Se
20 9295/ [28.01. ?g£8>2 s suaty ;gURT Order Dtd. at
5 12020 (020 © 12020-01-27 No-
020 19
48)
B _ (Se
20 9296/ [28.01. §§é§>2 T. ;gURT Order Dtd. at
6 12020 (020 PRADHAN ©12020-01-27 No-
020 19
48)
R _ (Se
2019297/ 128.01. 2056(?/2 T. IC\:}SURT Order Dtd. at
7 12020 020 PRADHAN © 12020-01-27 No-
020 19
48)
N WP (C) - COURT (Se
2019298/ |28.01. 2048/2 CHINTU O Order Dtd. at
8 12020 (020 SAMAL ©12020-01-27 No-
020 19
48)
R _ (Se
20 (9299, |28.01. giég>2 R.K. ;gURT Order Dtd. at
9 2020 (020 BISOI © 12020-01-27 No-
020 19
48)
B _ (Se
21 [9300/ [28.01. ?g£§>2 M.R. ;gURT Order Dtd. at
0 12020 (020 BARTK ©12020-01-27 No-
020 19
48)
B _ (Se
21(9301/ |28.01. ¥§é§>2 R.K. ;gURT Order Dtd. at
1 12020 (020 BISOI © 12020-01-27 No-
020 19
48)
B _ (Se
21 [9302/ [28.01. ?g;§>2 G. ;gURT Order Dtd. at
2 |2020 020 JAYASINGH © 12020-01-27 No-
020 19
48)
B _ (Se
21(9303/ |28.01. ?gégiz G. ;gURT Order Dtd. at
3 12020 |020 JAYASINGH © 12020-01-27 No-
020 19
48)
B _ (Se
21 [9304/ [28.01. ?gé§>2 M.R. ;gURT Order Dtd. at
4 12020 [020 BARIK © 12020-01-27 No-
020 19
48)
B WP (C) - COURT (Se
219305/ [28.01.2 |70 )" saraT K o Order Dtd. at
5 12020 020 MOHANTY ©12020-01-27 No-
020 19
48)
219306/ [28.01.2 [wp(c)- [B.B. COURT |Order Dtd. (Se
6 12020 (020 2148/2 IMALLICK NO.  |2020-01-27 at




020 19 No-
48)
WP (C) - COURT (Se
9307/ 128.01. 2524/ M.R.ROUTR N Order Dtd. at
2020 020 AY : 2020-01-27 No-
020 19
48)
WP (C) - COURT (Se
9308/ |28.01. 2366/2 M.R.ROUTR NG Order Dtd. at
2020 [020 AY : 2020-01-27 No-
020 19
48)
_ (Se
9309/ 28.01. ?gé§>2 SARAT K ;gURT Order Dtd. at
2020 020 MOHANTY : 2020-01-27 No-
020 19
48)
WP (C) - COURT (Se
9310/ |28.01. 2365/2 M.R.ROUTR NG Order Dtd. at
2020 [020 AY : 2020-01-27 No-
020 19
48)
_ (Se
9311/ [28.01. ?§§§>2 R. K. ;gURT Order Dtd. at
2020 020 BARTK : 2020-01-22 No-
004 24
48)
WP (C) - COURT (Se
9312/ |28.01. 2116/2 LAXMAN NG Order Dtd. at
2020 020 BHOT : 2020-01-27 No-
020 19
48)
WP (C) - COURT (Se
9313/ 128.01. 2363/2 M.R.ROUTR NO Order Dtd. at
2020 (020 AY : 2020-01-27 No-
020 19
48)
_ (Se
9314/ [28.01. ggégé/ TAPAN ;gURT Order Dtd. at
2020 020 SWATN : 2020-01-22 No-
2014 22
48)
_ (Se
9315/ [28.01. ?gég>2 TOPHAN ;gURT Order Dtd. at
2020 020 PRADHAN : 2020-01-27 No-
020 19
48)
CRLMP- COURT (Se
9316/ |28.01. 47/202 M/S.A.PAT NO. 3 Order Dtd. at
2020 020 TANATK ‘ 2020-01-27 No-
0 OLD
48)
WRIT
BRANC | (Se
WP (C)- |J.P. COURT H at
28;3/ 32601’ 2493/2 |PARIDA, NO. 2 2gggfo?fg% (DIVI |No-
020 ADV OLD STON |116
BENCH |)
)
9318/ [28.01.2 |cCRLMP- M/S.P.K.B COURT |order Dtd. (Se
2020 (020 51/202 [EHERA NO. 3 |2020-01-27 at




0 OLD No-

116
)

(Se

9319/ [28.01.2 [701%)" lropnaN FoORT Jorder prd. o

2020 |020 020~ |PRADHAN Lo 2020-01-27 e
)

(Se

9320/ [28.01. "2056(?/; M.R.ROUTR ;gURT Order Dtd. ;z_

2020 020 PSS Lo 2020-01-27 e
)

(Se

9321/ [28.01.2 [S2TC7 lanmsH v R lorder pta. o

2020 020 0 SAHOO oLy | [2020-01-27 e
)

(Se

9322/ |28.01. ?gg)/; TOPHAN ;gURT Order Dtd. ;z_

2020 |020 020 |PRADHAN Lo 2020-01-27 e
)

(Se

9323/ |28.01.2 |ShEMEZ JYOTI COURT |5 rder Dtd. at

5090 550 33/202 [RANJAN No. 3 [ ot o No-

0 SAHOO OLD 116
)

(Se

9324/ |28.01. "2056(8)/; M.R.ROUTR ;gURT Order Dtd. ;z_

2020 020 0o BY Lo 2020-01-27 e
)

(Se

9325/ |28.01. Z?/“D;g; M/S.A.PAT ;gURg Order Dtd. ;z_

2020 020 i TNATK oLy | [2020-01-27 e
)

(Se

9326/ |28.01. ngg)/; TOPHAN ;gURT Order Dtd. ;z_

2020 |020 020 |PRADHAN Lo 2020-01-27 e
)

(Se

9327/ |28.01. "gl(g)/; M.R.ROUTR COURT |order Dtd. o

2020 |020 oo Y NO. 8 [2020-01-27 e
)

WP (C) - COURT e

9328/ |28.01. 5078/2 M-R.ROUIR O Order Dtd. at

2020 |020 o0 Y 1o [2020-01-27 No-

116




B (Se
239329/ [28.01.2 737 I K < o, [COURT [order Dtd. o
9 [2020 |020 BEHERA "9 lNo. 3 |2020-01-24
19 116
)
(Se
24(0330/ [28.01.2 [J2I5° o [RoURT lorder pra. o
0 2020 |020 . o |2020-01-27 e
)
(Se
249331/ [28.01.2 177 R C c o, [COURT [order Dtd. o
1 2020 |020 MUDULT "9 lNo. 3 |2020-01-24 °
19 116
)
(Se
24 (9332/ [28.01.2 "lvsz(g)/; o samoo .o, o Tt lorder ptd. o
2 |2020 020 e 5 [2020-01-27 e
)
(Se
WA- COURT at
249333/ [28.01.2 Order Dtd.
441/20 |P K JENA [C. NO. No-
3 |2020 020 i o |2020-01-24 o
)
(Se
24(9334/ |28.01.2 (320" Iu & c o, o % Jorder prd. o
4 2020 |020 °>00? Routray o |2020-01-27 e
)
(Se
24(0335/ [28.01.2 (320 |  eo. maT |order pra. o
5 2020 |020 o 5 |2020-01-27 e
)
(Se
249336/ [28.01.2 ["E{C)- COURT lorder Dtd. at
¢ 12020 020 27944/ |s. BARIK |[C. NO. 2020-01-27 No-
2019 19 116
)
_ CHIEF a(lie
249337/ [28.01.2 [ct  BISWAJIT |, |JUSTI (Order Dtd. o
7 2020 |020 - DAS -9 lcg's  |2020-01-24 e
COURT :
[ (Se
249338/ [28.01.2 [Jo20 Is. R. c o, o R Jorder prd. o
8 (2020 |020 ; PRADHAN oon > 2020-01-27 e
)
24 9339/ [28.01.2 wp(C)- [s.cC. (c.0. |cOURT [order Dtd. (Se




9 [2020 [020 2017/2 |BATIRIGAMA NO. 2020-01-27 at
020 N, ADV 19 No-
116
)
_ CHIEF (ie
259340/ (28.01.2 |70 |SARADA JUSTI |Order Dtd. o
0 |2020 020 P NAYAK CE'S |2020-01-24 1?6
COURT )
[ WRIT
BRANC |(Se
250341/ |28.01.2 (37 1S)" . R. FoOT Jorder prd. pIvT o
1 |2020 020 S50 SAHOO Lo 2020-01-27 ston |10
BENCH |)
)
(Se
250342/ |28.01.2 |70 1207 Ik k. FoOT Jorder prd. o
2 12020 020 So1o | |SAHOO Lo 2020-01-27 Loa
)
(Se
25(9343/ [28.01.2 gzégi; o one FoORT lorder Dtd. o
3 2020 020 So1s o 2020-01-27 Loa
)
(Se
259344/ |28.01.2 [WE(C)- COURT |5 der Dtd. at
4 12020 020 28268/ |S K RAY NO. 3 2020-01-20 No-
2019 OLD 104
)
COURT wriT | (°€
25(9345/ [28.01.2 [cMP— | oo o Order Dtd. arane 2t
5 |2020 020 1/2020 © 12020-01-27 No-
24 H-8
40)
N CMP- COURT WRIT | o€
2519346/ |28.01.2 59/202 M BARAL N Order Dtd. BRANC at
6 2020 020 © 12020-01-22 No-
0 24 H-8
40)
B _ (Se
25 (9347/ 128.01.2 giég>2 . paTI ;gURT Order Dtd. at
7 12020 020 : © 12020-01-27 No-
020 22
40)
N CONTC- COURT (Se
2519348/ |28.01.2 5787/2 |p K JENA N Order Dtd. at
8 2020 020 © 12020-01-27 No-
019 24
40)
N CONTC- COURT (Se
259349/ [28.01.2 G200 o o Order Dtd. at
9 2020 020 . © 12020-01-27 No-
0 22
40)
26 [9350/ [28.01.2 [coNTC- [P.K. DASH [C.O. [COURT [Order Dtd. (Se




2020 020 2778/2 NO. 2020-01-27 at
019 22 No-
40)
CRLMP- COURT (Se
9351/ |28.01. 38/202 R. B. NO. 3 Order Dtd. at
2020 020 MISHRA : 2020-01-27 No-
0 OLD
40)
_ (Se
9352/ [28.01. ggggfz o % pasn ;gURT Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
CRLMP- COURT (Se
9353/ |28.01. 63/202 |S. C. DAS NO. 3 Order Dtd. at
2020 020 - . 2020-01-27 No-
0 OLD
40)
_ (Se
9354/ [28.01. SST$S2 I ;gURT Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
_ (Se
9355/ 128.01. 21;324];2 S. C. DAS IC\:}SUR;‘ Order Dtd. at
2020 020 - . 2020-01-27 No-
0 OLD
40)
_ (Se
9356/ |28.01. SST§S2 b % DASH ;gURT Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
CONTC- COURT (Se
9357/ 128.01. 90/202 BRUNDABAN NO. 3 Order Dtd. at
2020 020 NAYAK . 2020-01-27 No-
0 OLD
40)
CONTC- COURT (Se
9358/ |28.01. 5713/2 |p.K. DASH O Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
_ (Se
9359/ [28.01. SSTZSZ o % pasH ;gURT Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
CONTC- COURT (Se
9360/ |28.01. 5744/2 |p.K. DASH O Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
_ (Se
9361/ |28.01. ggggfz o % pasH ;gURT Order Dtd. at
2020 020 R : 2020-01-27 No-
019 22
40)
CONTC- COURT (Se
9362/ 128.01. 90,202 BRUNDABAN NO. 3 Order Dtd. at
2020 020 0 NAYAK oLy | [2020-01-27 No-

40)




CONTC-

COURT

(Se

9363/ |28.01. Order Dtd. at
5055 590 2777/2 |P.K. DASH NO. 0200127 e
019 22
40)
_ (Se
9364/ |28.01. 255(2)/2 D. DAS, ;gURT Order Dtd. at
2020 (020 ADV : 2020-01-27 No-
017 24
40)
_ (Se
9365/ [28.01. §§Z¥52 G. ;gURT Order Dtd. at
2020 020 SUNDARA : 2020-01-27 No-
019 17
40)
_ (Se
9366/ [28.01. giég;Z D. DAS, ;gURT Order Dtd. at
2020 (020 ADV : 2020-01-27 No-
016 17
40)
CRLMP- COURT (Se
9367/ 128.01. 1676/2 G. O Order Dtd. at
2020 020 SUNDARA : 2020-01-27 No-
019 17
40)
_ (Se
9368/ [28.01. 2;;2;2 c.s. COURT |Order Dtd. giigc at
2020 (020 PATI, ADV NO. 1 |2020-01-27 No-
019 H7
44)
WP (C) - COURT WRIT | (o€
9369/ 28.01. 1656/2 SUBHASISH NO. 3 Order Dtd. BRANC at
2020 020 050 BARTK oLy [2020-01-27 qog | |[No-
42)
WP (C) - COURT wriT | (°€
9370/ |128.01. 1655/2 SUBHASISH NO. 3 Order Dtd. BRANC at
2020 020 BARTK . 2020-01-27 No-
020 OLD H-8
42)
WP (C) - COURT WRIT | (o€
9371/ |28.01. 2880/2 |D. NAYAK O Order Dtd. BRANC at
2020 020 . : 2020-01-27 No-
020 24 H-5
20)
WPCRIL- COURT (Se
9372/ 128.01. 15892 P. K. NO Order Dtd. at
2020 020 STNGH : 2020-01-27 No-
013 17
20)
_ (Se
9373/ [28.01. ?gégi/ o % RouT ;gURT Order Dtd. at
2020 020 R : 2020-01-27 No-
2019 24
20)
_ (Se
9374/ [28.01. Ység;/ M. R. ;gURg Order Dtd. at
2020 020 SAHOO : 2020-01-27 No-
2018 OLD
20)
9375/ [28.01. YE;S;; SUBHASTSH ;gURg Order Dtd. giigc ;ie
2020 020 090 BARTK oLy [2020-01-27 P




T | )
CRLMP- COURT (Se
289376/ (28.01.2 [ 70> M/S.A.PAT | |- lorder Dtd. at
6 12020 [020 TANATK O : 2020-01-27 No-
0 OLD
42)
_ _ (Se
28(9377/ |28.01. ?gégi/ R.K. c o ;gURT Order Dtd. at
7 12020 020 BARIK -9 : 2020-01-27 No-
2019 24
42)
N CRLMP- COURT (Se
2819378/ |28.01. 68/202 |s. c. pas lc.o. No. 3 Order Dtd. at
8 2020 020 : O : 2020-01-27 No-
0 OLD
42)
N CRLMP- COURT (Se
289379/ [28.01.2 | °" ° R. K. c 0. o 3 [order Dtd. at
9 |2020 |020 MEHER O . 2020-01-27 No-
0 OLD
42)
_ (Se
29 9380/ [28.01. ?gégé/ . bas - ;gURg Order Dtd. at
0 [2020 |020 : O : 2020-01-22 No-
2012 OLD
42)
- .. MISC. |(Se
299381/ [28.01.2 [g5°°  [B. R. o, |COURT |Order Dtd. APPEA |at
1 |2020 |020 19 SENAPATI Y- INo. 7 12020-01-27 L No-
SEC. |9)
[ ABLAPL (Se
299382/ |28.01. - R.DAS GENE Order Dtd. at
2 (2020 020 19369/ |°° RAL 9999-12-31 No-
2019 9)
T ABLAPL CRIMI |(Se
299383/ [28.01.2 |- & DAS GENE Order Dtd. NAL  |at
3 2020 020 12422/ °° RAL 2018-06-19 MISC- |No-
2017 3 12)
N WP (C) - COURT WRIT | o€
299384/ |28.01. 2720/2 B.K. c.o. o Order Dtd. BRANC at
4 2020 020 BEHERA O : 2020-01-27 No-
020 22 H-4
19)
N FA- (Se
299385/ |28.01. GENE Order Dtd. at
5 |2020 020 176/19 IN.ROUT |ppy, 2019-10-23 No-
90
19)
N _ (Se
29 [9387/ [28.01. ?5é§>2 R.K. c o ;gURT Order Dtd. at
6 12020 |020 BISOT -9 : 2020-01-24 No-
020 22
19)
N WP (C) - COURT wrrr | (Se
299388/ |28.01. Order Dtd. at
il oSO Fo0s 2465/2 |L.D. SAHU |C.O. [NO. 0200127 BRANC |°°
020 22 Bl
29[9389/ [28.01.2 [wp(Cc)- [P.K. . 0. ICOURT [order Dtd. (Se
8 2020 [020 2401/2 MALLICK 2 no. 2020-01-27 at




020 22 No-
4)
WP (C) - COURT wriT | (°©
9390/ |28.01. 2389/ B.K. N Order Dtd. BRANC at
2020 020 BARTK : 2020-01-27 No-
020 22 H-8
43)
_ (Se
9391/ [28.01. §§£g>2 S.K. ;gURT Order Dtd. at
2020 1020 PARIDA : 2020-01-27 No-
020 22
43)
_ (Se
9392/ [28.01. ?gég>2 C SAHOO ;gURT Order Dtd. at
2020 020 . : 2020-01-27 No-
020 22
43)
_ (Se
9393/ [28.01. §§£§>2 M. R. ;gURT Order Dtd. at
2020 020 SAHOO : 2020-01-27 No-
020 22
43)
WP (C) - COURT WRIT | o€
9394/ 28.01. 2551 /2 TAPAN N Order Dtd. BRANC at
2020 020 SWAIN : 2020-01-27 No-
020 22 H2 |
WP (C) - COURT wriT | (°©
9395/ 128.01. 24742 KANTHAMAN NG Order Dtd. BRANC at
2020 020 T SAHOO : 2020-01-27 No-
020 22 Ho1o [
CONTC- COURT (Se
9396/ 28.01. 2597/2 SESHADEV NO Order Dtd. at
2020 020 BISWAL : 2020-01-27 No-
019 22 5
WP (C) - M/S.SANTO COURT (Se
9397/ 128.01. ) Order Dtd. at
2020 1020 2380/2 |SH KUMAR NO- 15 020-01-27 No-
020 DASH 22 5
_ (Se
9398/ |28.01. ?59(2)/2 P. K. ;gURT Order Dtd. at
2020 020 JENA : 2020-01-27 No-
020 22 5
_ (Se
9399/ [28.01. gs;g>2 s o bas ;gURT Order Dtd. at
2020 020 - e : 2020-01-27 No-
020 22
4)
_ (Se
9400/ |28.01. gsé8>2 s ¢ oas ;gURT Order Dtd. at
2020 020 - : 2020-01-27 No-
020 22
4)
WRIT |(Se
9401/ |28.01.2 WO~ COURT |5rder Dtd. BRANC |at
2020 020 2597/2 IN. RRO MO 12020-01-27 i No=
020 22 (DIVI |101

SION




BENCH

(Se
9402/ |28.01. 257(2)/; M. R. c o, oPFT lorder prd. o
2020 020 20 SAHOO oy 2020-01-27 o1
)
(Se
9403/ |28.01. ?gég;; KANTHAMAN ;gURT Order Dtd. ;z_
2020 020 020 T SAHOO oy 2020-01-27 o1
)
(Se
9404/ [28.01.2 101" . . c o, o % Jorder prd. o
2020 (020 090 BISWAL oy 2020-01-27 o1
)
WP (C) - COURT WRIT | o€
9405/ |28.01. 2937/ P. DAS c O Order Dtd. BRANC at
2020 020 MOHAPATRA |~ . 2020-01-27 No-
020 22 H-7
18)
WP (C) - COURT wriT | (°©
9406/ |28.01. 28392 D. K. c NO Order Dtd. BRANC at
2020 (020 BEHERA . : 2020-01-27 No-
020 22 H-5
20)
WP (C) - COURT (Se
9407/ |28.01. 9374/2 M/S.RANJI c NO Order Dtd. at
2020 020 T MOHANTY |~ : 2020-01-27 No-
020 22
20)
_ (Se
9408/ 128.01. Ygé§>2 SARAT c EgURT Order Dtd. at
2020 (020 DASH . : 2020-01-27 No-
020 22
20)
_ (Se
9409/ |28.01. ?29(8)/2 P. K. - ;gURT Order Dtd. at
2020 020 JENA : : 2020-01-27 No-
020 22
20)
(Se
9410/ |28.01. ?gégiz TAPAN c ;gURT Order Dtd. at
2020 (020 SWATN . : 2020-01-27 No-
020 22
20)
WP (C) - COURT (Se
9411/ |28.01. 1847/2 SUBHASISH c NG Order Dtd. at
2020 020 BARTK : : 2020-01-27 No-
020 22
20)
WP (C) - [NANDA COURT (Se
9412/ |28.01. Order Dtd. at
2020 1556 1711/2 |[KISHORE |C.O. [NO. 2020019 oo
020 ROUT 22
20)
9413/ [28.01.2 [WP(C)- [DIBAKAR |, COURT |order Dtd. WRIT |(Se
2020 020 1614/2 |SAMAL 2 INo. 2020-01-27 BRANC |at




[ 020 22 H-8 No-
42)
N WP (C) - COURT wriT | (°©
3219414/ |28.01. 1614/2 S. K. c N Order Dtd. BRANC at
3 2020 |020 STNGH : : 2020-01-27 No-
020 22 H-8
42)
N _ (Se
3219415/ |28.01. ?gégiz SARADA - ;gURT Order Dtd. at
4 2020 (020 NAYAK : : 2020-01-27 No-
020 22
42)
N _ (Se
3219416/ |28.01. ?gé;;o TOFAN c ;gURT Order Dtd. at
5 2020 (020 PRADHAN : : 2020-01-27 No-
20 22
42)
N WP (C) - COURT (Se
3219417/ 128.01. 102/20 M/S.D.P.D c NO Order Dtd. at
6 [2020 1020 AS : : 2020-01-27 No-
20 22
42)
N CONTC- COURT (Se
3219418/ |28.01. 227202 BISWAJIT c N Order Dtd. at
7 12020 |020 DAS : : 2020-01-27 No-
0 22
42)
N CONTC- COURT (Se
3219419/ |28.01. 58/202 BINOD NG Order Dtd. at
8 |2020 (020 KUMAR DAS : 2020-01-27 No-
0 22
42)
N CMP- COURT (Se
3219420/ |28.01. 1342/2 DAITARI c NO Order Dtd. at
9 [2020 1020 PRADHAN : : 2020-01-27 No-
019 22
42)
R _ (Se
3319421/ [28.01. ggégi/ R. C. - ;gURT Order Dtd. at
0 |2020 |020 MUDULT : : 2020-01-27 No-
2019 22
42)
R _ (Se
3319422/ 128.01. 2”;1(;)1/ K. C. c ;gURT Order Dtd. at
1 [2020 020 SWATN : : 2020-01-27 No-
2019 22
42)
R _ (Se
339423/ [28.01. Yfégg/ P. K. . ;gURT Order Dtd. at
2 2020 |020 RATH : : 2020-01-27 No-
2015 22
42)
B _ (Se
339424/ [28.01. ?iégé/ v avax e ;gURT Order Dtd. at
3 2020 |020 : : : 2020-01-27 No-
2006 22
42)
N BLAPL- COURT (Se
3319425/ |28.01. 141/20 BALARAM c O Order Dtd. at
4 |2020 [020 STNGH : : 2020-01-27 No-
20 23
42)
33[9426/ [28.01.2 [BLAPL- [B. R (c.0. |COURT |order Dtd. (Se




2020 |020 9234/2 |SENAPATT NO. 2020-01-24 at
019 23 No-
42)
BLAPL- [NANDA COURT (Se
9427/ 128.01. Order Dtd. at
2020 026 9234/2 |KISHORE |C.0. [NO. 5020-01-24 o
019 ROUT 23 ©
42)
_ (Se
9428/ |28.01. gg?g?z A. K. < o, [COURT [order Dtd. at
2020 |020 MOHANTY Y INO. 7 |2020-01-21 No-
019
42)
_ (Se
9429/ 128.01. gg?g?z G. C. c o COURT |Order Dtd. at
2020 020 SWAIN ¥ N0, 7 |2020-01-22 No-
019
42)
WP (C) - (Se
9430/ |28.01.2 |,0 7 |B.K.MOHAN |GENE Order Dtd. at
2020 |020 TY RAL 2020-01-07 No-
2019
42)
CRLREV (Se
9431/ |128.01. - S. K. c.0 DR Order Dtd. at
2020 |020 831/20 |SAMAL M) 2020-01-27 No-
19 42)
WP (C) - (Se
9432/ 128.01. 18455/ A.K.MOHAP |GENE Order Dtd. at
2020 |020 ATRA RAL 2019-11-29 No-
2019
42)
(Se
WP (C) —
9433/ 128.01. GENE Order Dtd. at
2020 020 16148/ |H.K.BHOL |p, 2019-09-12 No-
2019
42)
(Se
WP (C) - WRIT
9434/ 128.01. GENE Order Dtd. at
2020 020 3718/2 |K.K.NAYAK > 5010-04-18 BRANC |-
008 H-5
22)
WP (C) - wriT | (°©
9435/ |28.01.2 |57~ |S.K.PATNA |GENE Order Dtd. mraNe |3t
2020 |020 K RAL 2012-04-06 No-
012 H-4
37)
(Se
WP (C) - WRIT
9436/ |28.01. GENE Order Dtd. at
2020 020 7340/2 |A.SRHOO  |gn 7 2018-05-07 BRANC o
018 H-10
57)
WP (C) - (Se
9437/ |28.01.2 |50 /0 |H.K.BEHER |GENE Order Dtd. at
2020 |020 A RAL 2019-11-19 No-
2011
57)
WP (C) - WRIT | (o€
9438/ 28.01.2 |1, c2" [PRASANJIT |GENE Order Dtd. sranc At
2020 |020 2009 . |[PEHERA RAL 2011-08-19 o No-

15)




ABLAPL CRIMI (Se

9439/ |28.01. - S.K.PATNA |GENE Order Dtd. NAL at

2020 1020 19706/ |TK RAL 2016-05-09 MISC— |No-

2015 3 9)

ABLAPL (Se

9440/ |28.01. - GENE Order Dtd. at

2020 020 11399, (A-K-SWAIN fopp 2019-12-20 No-

2019 9)

ABLAPL (Se

9441/ |28.01. - JANMIJAYA |GENE Order Dtd. at

2020 1020 13009/ |PARIDA RAL 2019-09-25 No-

2019 9)

ABLAPL (Se

9442/ |28.01. - JANMIJAYA |GENE Order Dtd. at

2020 1020 13052/ |PARIDA RAL 2019-09-25 No-

2019 9)

(Se

9443/ |28.01. 5552452 P.K.BEHER |GENE Order Dtd. at

2020 1020 A RAL 2020-01-10 No-
018

9)

CMAPL- (Se

9444/ |28.01. 109/20 B.B.BISWA GENE Order Dtd. M.J.C |at

2020 1020 L RAL 2018-11-13 No-
11

3)

. SECON | (se

9445/ |28.01. 569/20 R.K.MOHAP GENE Order Dtd. D at

2020 020 ATRA RAL 2019-04-11 APPEA No-
05

L 1)

. MISC. |(se

9446/ |28.01. GENE Order Dtd. APPEA |at

2020 1020 i27/20 B.K.DALEL oa1 2018-12-31 L No-

SEC. 12)

AHO- (Se

9447/ 128.01. 116/19 P.C.MOHAN |GENE Order Dtd. at

2020 1020 TY RAL 2019-07-22 No-
91

2)

(Se

BLAPL-

9448/ 128.01. GENE Order Dtd. at

2020|020 5979/2 A.SRHOO |ppp 2020-01-17 No-
019

2)

(Se

BLAPL-

9449/ 128.01. GENE Order Dtd. at

2020 020 5979/2 |A.SAHOO o) 2020-01-17 No-
019

2)

SA- (Se

9450/ 128.01. GENE Order Dtd. at

2020 1020 144/19 |B.NAYAK o) 1964-07-13 No-
63

2)

9451/ |28.01.2 "PPAFR s R, GENE Order Dtd. (8e

2020 1020 255/20 [KARA RAL 2020-01-24 o




[ 20 | | 2)
_ (Se
369452/ |28.01. gil(gg/ B. C. c o ;gURg Order Dtd. at
1 [2020 020 PRADHAN o . 2020-01-20 No-
2019 OLD 2
B _ (Se
369453/ |28.01. ?54&%0 P. K. - ;gURT Order Dtd. at
2 2020 020 MALLICK O : 2020-01-22 No-
20 22
2)
T ABLAPL CRIMI |(Se
369454/ |28.01. - 2;;&??LAN GENE Order Dtd. NAL at
3 2020 |020 20308/ |0 RAL 2017-10-11 MISC- [No-
2016 1 5)
_ Order Dtd. (Se
CRLMP-
36 (9455/ [28.01. GENE 2020-01- at
4 2020 [020 éi;4/2 D. HAZRA ppp 17Entire No-
Order, 5)
_ (Se
36 19456/ |28.01. ?géj>2 P. N. GENE Order Dtd. giigc at
5 (2020 (020 BEHERA RAL 2018-03-16 No-
015 H-10
54)
[ _ (Se
369457/ |28.01. 253(%/ P. N. GENE Order Dtd. gggc at
6 [2020 [020 BEHERA RAL 2016-12-22 No-
2016 H-9
59)
B BLAPL- COURT (Se
36(9458/ |28.01. 731/20 S. S. c.o. o Order Dtd. at
7 12020 020 PATTNAYAK |~ °° . 2020-01-28 No-
20 23
59)
N CRLMP- COURT (Se
369459/ [28.01.2 |70 0 IBALARAM |, | Order Dtd. at
8 2020 [020 STNGH o : 2020-01-27 No-
19 17
59)
B _ (Se
3619460/ |28.01. ?gég)m I ;gURT Order Dtd. at
9 2020 |020 - B o : 2020-01-27 No-
020 19
59)
B CRLMP- |AMLAN COURT (Se
3719461/ |28.01. Order Dtd. at
o 2020 lozo 11/202 |SHAKTI C.0. NO. 3 | 0 01-10 No-
0 PAUL OLD
59)
B CRLMP- COURT (Se
3719462/ |28.01. 143/20 P. L. c.o. o Order Dtd. at
1 2020 020 MISHRA O . 2020-01-27 No-
17 17
59)
B CRLMP- COURT (Se
3719463/ 128.01. Order Dtd. at
> bose loae 1179/2 [MADAN DAS |C.0. [NO. 2020014 oo
019 17
59)
37 [9464/ [28.01.2 [CRLMP- [RAMAKANT o |COURT [order Dtd. (Se
3 2020 020 37/202 |MOHANTY Y+ INo. 3 |2020-01-27 at




[ 0 OLD No-
59)
B WP (C) - COURT (Se
3719465/ |28.01.2 1421/2 M/S.LAXMI NO. 3 Order Dtd. at
4 2020 (020 SHARMA : 2020-01-27 No-
020 OLD
59)
B _ (Se
37 [9466/ [28.01.2 ?gézg/ A. K. ;gURg Order Dtd. at
5 12020 |020 MTSHRA : 2020-01-27 No-
2013 OLD
59)
N _ (Se
37 [9467/ [28.01.2 ?géi;/ A. K. ;gURg Order Dtd. at
6 12020 [020 MISHRA : 2020-01-27 No-
2013 OLD
59)
B _ (Se
37 [9468/ [28.01.2 ?gégg/ A. K. ;gURg Order Dtd. at
7 12020 020 MISHRA : 2020-01-27 No-
2013 OLD
59)
[ ABLAPL (Se
379469/ [28.01.2 |- P. K. ;gURg Order Dtd. at
8 2020 [020 185/20 |JENA : 2020-01-28 No-
OLD
20 59)
[ ABLAPL (Se
379470/ [28.01.2 |- C. K. COURT |Order Dtd. at
9 2020 020 187/20 |ROUT NO. 9 [2020-01-28 No-
20 59)
[ ABLAPL (Se
3819471/ 128.01.2 |- C. K. COURT |Order Dtd. at
0 [2020 020 188/20 |[ROUT NO. 9 |2020-01-28 No-
20 59)
[ ABLAPL (Se
389472/ [28.01.2 |- C. K. COURT |Order Dtd. at
1 2020 020 189/20 |ROUT NO. 9 [2020-01-28 No-
20 59)
[ ABLAPL (Se
3819473/ |28.01.2 |- S. COURT |Order Dtd. at
2 12020 020 468/20 |CHOUDHURY NO. 1 |2020-01-28 No-
20 59)
WP (C) - (Se
3819474/ |28.01.2 11645/ A. K. COURT |Order Dtd. at
3 2020 020 MISHRA NO. 1 [2020-01-27 No-
2013
59)
N WP (C) - (Se
389475/ 128.01.2 20024/ MR.J.K.MI COURT |Order Dtd. at
4 2020 |020 SHRA-2 NO. 1 [2020-01-27 No-
2013
59)
_ (Se
38 9476/ [28.01.2 ?géfz/ R. K. ;gURg Order Dtd. at
5 2020 (020 NAYAK : 2020-01-27 No-
2019 OLD
59)
1389477/ [28.01.2 |wp(C)- [M/S.BHOJA [C.0. |COURT |order Dtd. (Se




2020 [020 18636/ [RAJ SETH NO. 3 [2020-01-27 at
2016 OLD No-
59)
WP (C) - [NANDA COURT (Se
9478/ |28.01. Order Dtd. at
2020 520 21266/ [KISHORE  |C.0. NO. 3 |,o0o% 700 o
2013  |ROUT OLD ©
59)
CRLMP- COURT (Se
9479/ 128.01. 636/20 A. K. c.o. o Order Dtd. at
2020 (020 ACHARYA o : 2020-01-21 No-
18 17
59)
_ (Se
9480/ |28.01. Zg‘%gz RESHMA GENE Order Dtd. at
2020 (020 5 BEHERA RAL 2020-01-17 No-
59)
CRIMI |(Se
9481/ |28.01. gﬁ%o AMRESH c o ;gURT Order Dtd. NAL  |at
2020 (020 MOHANTY o . 2019-12-16 APPEA |No-
15 22
L 5)
_ (Se
9482/ [28.01. qugl(g)/g B. B. .o, COURT jorder Dtd. at
2020 020 MALLICK Y+ INo. 7 |2020-01-27 No-
020
5)
CONTC- COURT (Se
9483/ 128.01. 5788/ RESHMA c.o. No. 3 Order Dtd. at
2020 (020 BEHERA o . 2020-01-27 No-
019 OLD 5)
_ (Se
9484/ [28.01. "1053((23)/2 P. R. < o. [COURT [order Drd. at
2020 (020 MISHRA Y+ INo. 7 |2020-01-27 No-
020
5)
(Se
9485/ 128.01. qugég)/z P. K. c.0 COURT |Order Dtd. at
2020 (020 LENKA Y+ INo. 7 |2020-01-27 No-
020
5)
(Se
WP (C) -
9486/ |128.01. COURT |Order Dtd. at
2020 020 3067/2 M. NAYAK (C.O0. o5 |5020-01-27 No-
020
5)
(Se
WP (C) -
9487/ 128.01. COURT |Order Dtd. at
2020|020 3079/2 M. NAYAK [C.O. |5 "9 13020-01-27 No-
020
5)
(Se
WP (C) -
9488/ 128.01. COURT |Order Dtd. at
2020 020 2181/2 |D. NAYARK C.0. |00 "5 15020-01-27 No-
020
5)
_ (Se
9489/ 28.01. ?56(3)/2 R. K. c.0 COURT |Order Dtd. at
2020 020 050 BARTK Y INo. 7 |2020-01-27 No-

5)




WP (C) -

WRIT

(Se

9490/ [28.01. ASHUTOSH COURT |Order Dtd. at
2020 1020 2800/2 fyopanTy NO. 7 |2020-01-27 BRANC |yo-
020 H-4
19)
WP (C) - wriT | (°€
9491/ 128.01.2 |50 )" |ASHUTOSH COURT |Order Dtd. e At
2020 1020 MOHANTY NO. 7 |2020-01-27 No-
020 H-5
20)
_ (Se
9492/ 128.01. gié%o M. K. ;gURT Order Dtd. at
2020 1020 PANT ©12020-01-27 No-
20 24
20)
_ (Se
9493/ [28.01. ?gésg/ s. COURT |Order Dtd. at
2020 1020 CHOUDHURY NO. 7 |2020-01-28 No-
2019
20)
(Se
WP (C) -
9494/ 128.01. COURT |Order Dtd. at
2020 1020 690/20 |A. NANDA NO. 7 |2020-01-27 No-
20
20)
_ (Se
9495/ 128.01. ggé?;o M. K. COURT |Order Dtd. at
2020 1020 PANT NO. 7 |2020-01-27 No-
20
20)
_ (Se
9496/ 128.01. ?§é§>2 o % bas ;gURg Order Dtd. at
2020 1020 - K 2 12020-01-27 No-
020 OLD
20)
_ (Se
9497/ 128.01. ?Eégiz o % bas ;gURg Order Dtd. at
2020 1020 - K 2 12020-01-27 No-
020 OLD
20)
ABLAPL (Se
9498/ 128.01. - S. R. COURT |Order Dtd. at
2020 1020 285/20 |[KARA NO. 7 |2020-01-24 No-
20 20)
_ (Se
9499/ [28.01. Ygégé/ R. K. COURT |Order Dtd. at
2020 1020 BARTK NO. 9 |2020-01-27 No-
2019
20)
(Se
WP (C) -
9500/ |28.01. COURT |Order Dtd. at
2020 020 1325/2 |P. K. DAS NO. 9 |2020-01-27 No-
020
20)
_ (Se
9501/ |28.01. vlv§2(§)/2 R. K. COURT |Order Dtd. at
2020 1020 BARTK NO. 9 |2020-01-27 No-
012
20)
9502/ |28.01. Ygéf;g igiﬁgiA COURT |Order Dtd. ;ie
2020 1020 o e NO. 7 |2020-01-27 o




[ | | 20)
_ (Se
419503/ |28.01. ggési/ p. C. COURT |Order Dtd. giigc at
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